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heart rate disorder, especially those that can cause sudden cardiac arrest. Most new
ICDs can act as both a pacemaker and a defibrillator. Many ICDs also record the
heart’s electrical patterns when there is an abnormal heartbeat. This can help the
doctor plan future treatment.

Sir, my concern is, in all health-related central as well as State Government
schemes, claim is extended only for single or double chamber pacemaker, but the
cost of ICD and procedure for cardiac conditions is not covered by any health
schemes. As many patients need ICD, especially rural and poor patients, patient has
to bear the full amount for which the cost is very high and the patient is left with no
other option but to live with the disease or die. If high-cost treatments, like these, are
not included in the schemes, the rural and poor patients will suffer.

Therefore, | urge the Government to include ICD in health protection schemes,
like, Pradhan Mantri Jan Arogya Yojana, that is, the Ayushman Bharat, so that lakhs
and lakhs of patients are benefitted with this. It will be a boon for patients suffering
from this life-threatening heart disorder. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shri Jaggesh: Shri Abir Ranjan
Biswas (West Bengal), Shrimati Vandana Chavan (Maharashtra), Dr. Fauzia Khan
(Maharashtra), Dr. Sasmit Patra (Odisha), Shri Dhananjay Bhimrao Mahadik
(Maharashtra), Dr. Amar Patnaik (Odisha), Dr. Santanu Sen (West Bengal), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh), Shri Sant Balbir Singh (Punjab),
Shri Sanjeev Arora (Punjab), Shri Sandosh Kumar P. (Kerala),and Dr. John Brittas
(Kerala).

Demand to provide facility of lawyer for the welfare of under trial prisoners

SHRI SAKET GOKHALE (West Bengal): Mr. Chairman, Sir, today | stand here as an
MP, speaking for undertrial prisoners in India in this august House.

Thanks to my leaders, Ms. Mamata Banerjee and Shri Abhishek Banerjee and
also my party Trinamool Congress. | spent half of this year, that is, 2023 in the
Sabarmati Central Jail in Gujarat as an undertrial prisoner. Today, | want to speak
about something which is the dark underbelly of our democracy. | am going to start
with a very small fact, Sir. What percentage of the prison population in India is under-
trials? Is it 10 per cent, 20 per cent? No, Sir. About 77 per cent of our prisoners are
under-trials, which means three out of four people in our jails are technically innocent
until proven guilty. Now, let me inform this august House about what a day of an
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under-trial prisoner in India looks like. They are woken up at 6 o’clock in the morning
with guards coming and kicking them with their boots. After that, lunch is served at 9
o’clock in the morning. That is lunch time, 9 o’clock. Then, dinner is served at 3
o’clock in the afternoon. And, what is dinner? It is two rotis. The rotis are like
cement. You have to soak them in water for 30 minutes to make them edible and a
bowl of boiled potatoes with mirchi powder on it. This food is unfit for human
consumption, but that is what they are given. After giving dinner at 3.00 p.m., they
don’t get any food till 9 o’clock the next morning. In a barrack meant for 40 people, 80
to 85 people are stuffed together. Sir, the standard solution for any prison guard is
very simple. A prisoner comes with a concern, they tie him to a pole and beat him for
15 minutes so that he never opens his mouth again. Sir, the majority of under-trials in
jail are there for petty offences. There was a guy in my barrack. He was in jail for two
years because he stole a pouch of milk of Rs.30/-. But he does not have Rs.500/ - for
bail; so, he has been languishing in prison since the last two years. Sir, sexual assault
is rampant. Patients with mental health are kept with the other prisoners. They get
bullied and they also get sexually abused. Prison guards turn a blind eye to it. Legal
aid is non-existent because ten legal-aid lawyers in one prison... .. (Interruptions)..

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION (DR. SUBHAS
SARKAR): Sir, the hon. Member is..... .. (Interruptions)..

MR. DEPUTY CHAIRMAN': Please, please. Hon. Minister, let him speak.

SHRI SAKET GOKHALE: Sir, ten legal-aid lawyers in one prison..(Interruptions)..
Sir, | seek your protection. .. (Interruptions)..

MR. DEPUTY CHAIRMAN: Hon. Minister, let him speak.

SHRI SAKET GOKHALE: Sir, | seek your protection and some time....(/nz‘errupﬁons)..
Sir, | seek your protection. ..(Interruptions)..

MR. DEPUTY CHAIRMAN: Please, please. Hon. Minister, let him speak. Please let
him speak.

DR. SUBHAS SARKAR: Sir, the hon. Member is..... .. (Interruptions)..
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SHRI SAKET GOKHALE: You have not been to jail. | have been to jail.
..(Interruptions)..

MR. DEPUTY CHAIRMAN: Please let him speak.

SHRI SAKET GOKHALE: Sir, please stop the clock; he is taking my time.

MR. DEPUTY CHAIRMAN: Please. ... ( /nz‘erru,oz‘/ons)...

SHRI SAKET GOKHALE: Sir, legal aid is non-existent. Ten legal aid lawyers in a jail,

there are 3,000 under-trial prisoners. J cbsol J B HAT? Sir, to get to a lawyer, it
takes six months. All branches .. (Interruptions )..

MR. DEPUTY CHAIRMAN': Please, nothing is going on record. Hon. Minister, please
take your seat.

o} AThd M@ : WX, T4 ©: A4S STl-TTao T8l o]
MR. DEPUTY CHAIRMAN: Mr. Gokhale, please address the Chair.

SHRI SAKET GOKHALE: The executive locks prisoners. Majority of them are
Muslims, SCs, STs and OBCs. (Time-bell rings.) The Judiciary

MR. DEPUTY CHAIRMAN: Thank you.

SHRI SAKET GOKHALE: *

MR. DEPUTY CHAIRMAN: No, please. Thank you. No, | cannot give time. Please.
SHRI SAKET GOKHALE: *

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member, Shri Saket Gokhale: Shrimati Jebi

Mather Hisham (Kerala), Shri Prakash Chik Baraik (West Bengal), Ms. Dola Sen
(West Bengal), Shri Samirul Islam (West Bengal), Shri Ajit Kumar Bhuyan (Assam),

* Not recorded.
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Prof. Manoj Kumar Jha (Bihar), Shri Sandosh Kumar P (Kerala), Shri Mohammed
Nadimul Haque (West Bengal), Dr. V. Sivadasan (Kerala), Shri Niranjan Bishi
(Odisha), Dr. John Brittas (Kerala), Shri Jawhar Sircar (West Bengal), Shri Sushil
Kumar Gupta (National Capital Territory of Delhi), Shri Sanjeev Arora (Punjab), Shri
Abir Ranjan Biswas (West Bengal), Shrimati Vandana Chavan (Maharashtra), Dr.
Sasmit Patra (Odisha), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh), Dr.
Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Shri Sujeet Kumar
(Odisha) and Shrimati Mahua Maji (Jharkhand).

Thank you. Now, Shri Akhilesh Prasad Singh - Concern regarding cancellation
of waiting ticket purchased from window counter at railway station.

Cancellation of waiting ticket purchased from window counter at railway station

2t IRaerer ye 1 (NER): Heley, Yord <21 | HRA Ardsi-ie aRae @rawer
P S DI 81 BT IXE BIH BT 81 9 WX H TS ST 2 BRIS, 40 ARG AR S
NSTd B AT BT SUIRT B ©, <lfh § AT 9 FaT &b HeIH | IRER BT &
VS AT D1 Ueh 95 B ATID FHET Bl 3R TR BRAT A8l gl

qEICY, TTcTg SAREY HI FIALT B b TS 311 4l o 4 ¢ JHMH W,
GRIHR GREXTS] & gellhl | 3R ATl Nerd &1 fds! fedhe ofd &1 il WY Sl
HISaT R 2, 99 AR dfST fiedhe 3R &+%hH 21 g7 1 o9 & IdMT 811 &
MY =< 918 dd fae! I forv v afy fedhe Bl dae BT ST AdhdT §, dfhT S9H
T HY 98d B SI1GT SRIFILT BT AT BT IS 8T =1 I ¢, Sl gag a1 <
T B Gkl 8, ST IIc AHI: GX A a6 8 fUIR 8Id1 § 3R 39 G497 d6
fCohe BIocH UII: 95 81 gd 8ld ol Ul R 4, R a1l &1 feae w%d 7181
T3, ST U fedhe el B ol DIs SORT YT 991 T2l 2, SAfTY AR S
g1 a1 AfETT fehe UR &1 AT31 B! Uil & 31T ST U1 g STl &1 $A(AY 3R]
31U HILTH W WRBR Bl I8 JId & (& fdel F forg My i A1 fedhew &, I
BHIICTET & oI SR e debietds el Y DI ST AR AToTdhel ARBR 4
f$freet 3k enféfhRrrer seferia @t 9ga 91d 81 &1 1 39fry o Eeuarg T/
STRY T =T =nfew, difes am=t 3R aTe Y it B U1 fedhe BRI BT TH |
Yed & IR fedhe Bt BT B Al H1h! IR S bl &, S99 TRIg 1
BT BTP! faddhd BT AHAT HRAT ISl B

UG A1 &1, § I8 WY GSId <71 181 § b B A HH WIUR 3R A Tl &
fedhe & HRIeIe AT5t &I B4 a1 ST =1feql S99 #%7 I8 Wi geid © b gR-a71o
& SATDi H fedhe Reded Breed &I B! HH g AR ST fh e A gIR & fh
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